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| TEM No. 2 Court No. 5 SECTION XI'T A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.17537/1999
(From the judgenent and order dated 15/06/1999 in RP 2170/99
of The H GH COURT OF A.P AT HYDRABAD)
CHI LAKURI  GANGULAPPA Petitioner (s)
VERSUS
REVEN. DI VN. OFFI CER, MADANAPALLE & ANR Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for exenption fromfiling OT. )

Date : 20/02/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. T. THOVAS
HON BLE MR, JUSTICE R P. SETHI

For Petitioner (s)
Ms. B. Suni ta Rao, Adv.

For Respondent (s) M. T. Anil Kumar, Adv.
M. Venkat Reddy, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
........ L.............T.......T.......T.......T.......T.......J
SP2
After hearing |earned counsel for both the
parties the Court reserved its judgnent.
. SP1

Hemal at ha (HK Bhati a)
Court Master



